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SHrr M. V. KRISHNAPPA: He has
suggested that, in order to discourage
unnecessary passenger traffic, the
following steps might be taken:

(1) Reduce or abolish all conces-
sional fares;

(2) Maximise equipment usage
even at the cost of passenger con-
venience.

All these have to be considered.

SHrr S. MAHANTY: May I know
-whether this learned Professor came
and examined this question of his
©own accord or whether the Railway
Board referred this matter to him?

Surr M. V. KRISHNAPPA: I do not
follow,

Mr. DEPUTY CHAIRMAN: He
wants to know whether the matter
was referred to him by the Railway
‘Board, or whether he came of his own
accord and examined it.

SHrr M. V. KRISHNAPPA:
notice.

I want

Surr S. MAHANTY: May we know
the total amount paid by the Railway
Ministry to this learned Professor for
the job that he undertook?

Surr M. V. KRISHNAPPA: I want
notice.

SHrr S. N. MAZUMDAR: According
1o newspaper reports, one of the
Tecommendations will lead to......

Mr. DEPUTY CHAIRMAN:

It is
under examination.
SHrRr S. N. MAZUMDAR: Sir, one

©of the recommendations will lead to
inconvenience to the passengers. Is
this factor also being considered by
the Government? That is what I want
10 know.

SHrr M. V. KRISHNAPPA: When
all these recommendations are consi-
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dered, their pros and cons are also
considered. That is what we mean by
consideration.

Surt S. N. MAZUMDAR: For what
purpose was he invited here? To
enquire intd what specific question
was he invited?

=T

-

Sumi M. V. KRISHNAPPA: It has
been answered as to why he was
invited and what the terms of refer-
ence were.

Sgrr S. MAHANTY: Who invited
him, the Railway Ministry?

Surt M. V. KRISHNAPPA: I said I
wanted notice for that.

sfyee arfast fam 0 wT oW
qre e @rge ° g fawrre
¥ FH ¥ g9 fgeaeara Y T FAAT
T 7 of7 S sy awmar gy ?

=Y wro o FEY ¢ SHHT HITH
T Farx @ ag A g

st AREEATCOW AAIR T
R AT A &g ?

Mzr. DEPUTY CHAIRMAN: We can
go to the next question.
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+[RECOMMENDATIONS OF THE RAILWAY
CorrUPTION ENQUIRY COMMITTEE

*421. SHRIMATI SAVITRY DEVI
NIGAM: Will the Minister for RAIL-
waAYSs be pleased to state:

(a) which of the recommendations
made by the Railway Corruption En-
quiry Committee have so far been im-
plemented; and

(b) whether some anti-corruption
appoint-
ed?]
w5, d=R WA (= AW ag-
W) : () O fawrfe A A mft §
I & saTarae fawrtot o gwe famr
AT THT | AT I qAS FA & G
FILATE HT T WY F |
(@) v gi
[Tae MINISTER 1N THE MINISTRY
oF COMMUNICATIONS (SHRr RaJ
BanADUR): (a) Of the accepted recom-
mendations, most have been imple-

mented. The rest are in the process of
implementation.

(b) Yes.]

s arfast fam @ O
T HIHTE 7 57 aF (HaT g9
gfer & que g § ?

ot oW ageR - @d fawrfean &
qR A Q@7 AT A1 | GEE TR wiin-
a9 A fwaw wae gfew & qs e &,
T gaTe ay e g

simat arfest femr o s,
T W ag A1 fF wmr e
ieed watde fFg 9 §7 Ay 3w
W& aga &Y (e w1 v @ §
f& 79 a7 mifweag 4 #0719
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' 1-Eng1ish translation.
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Suri P. D. HIMATSINGKA: Has any
action been taken in the matter of
corruption in the supply of wagons,
which is going on practically at every
station?

Surt RAJ BAHADUR: I have just
now said that the recommendations of
the Committee have been followed by
the appointment of vigilance officers
and other officials appointed in various
railways. Apart from that, a number
of steps have been taken by the Rail-
ways to minimise and eliminate cor-
ruption in the matter of supply of
wagons.

Diwan CHAMAN LALL: May I ask
my hon. friend whether the Enquiry
Committee’s report in regard to the
serious matter of corruption on the
Saurashtra Railway was placed be-
fore this Corruption Enquiry Commit-
tee?

SHrr RAJ BAHADUR: For that spe-
cific question, I shall need notice.

Surr K. L. NARASIMHAM: May I
know how the anti-corruption officers
are recruited?

SHrr RAJ BAHADUR: If you refer
to the scheme that has been adopted,
you will find that one vigilance officer

has been appointed......

Mr. DEPUTY CHAIRMAN: He
wants to know how they are recruit-
ed.

Surt RAJ BAHADUR: They are
of the status of district magistrates in
the case of Central Officers, and of the
status of Deputy Inspectors-General of
Police in the case of other officers. For
the railways, vigilance officers and
Deputy Superintendent of Police, they
are from the normal cadre.

St ST Ao @1 &
WY wgieT ¥ ag W g g R A



N

3831 - Oral answers

garseam arfend feas fAY &
qFTgLE !

=T T TEET © TG qF AT BT
g g, 7 34 fawmifan & qqd
F AT AFIT §C &, UIT ANTT Ty
[EAT A T T TG W9 F fog
fegforar sfpesr site fegdt qufeesas
7 g wiz w1 €

A FAFATEA ACEW W Q2
1 wAwE a1 98 § fF $ ¥ 7 3,
FH Y, T UANRTECE ?

=it T 7geR : faw P R
&t firw fag arda g

Surr K. L. NARASIMHAM: Is it not
a fact that the vigilance officers are

recruited from the railway officers
themselves?
Surt RAJ BAHADUR: 1 cannot

vouch for that. I have indicated the
rank, Sir.

SHrt ABHIMANYU RATH: May I
know, Sir, whether therc are any anti-
corruption officers in Gunupur and
Nurpura?

Sert RAJ BAHADUR: I think they
are in each and every Railway, and
not on separate sections.

simat @t famr o efiwA,
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+[AIR SERVICES TO JOGBANI AND
RaxauL]

%422, SHRT NAWAB SINGH CHAU-
HAN: Will the Minister for Commu-
NICATIONS be pleased to state:

(a) whether any proposal to ope-
rate air services to Jogbani and Rax-
aul in East Bihar is under Govern-
ment’s consideration; if so, what are
the details thereof; and

fb) the time by which the construc-
tion of aerodromes at these places
will be completed?

HHY, HA "ATewd (A s 9@
) : (F) Tar B gEra famanda
7df & Fifw Fgi a7 W garg wee
qATH AT XEE
(@) a7 FEE | @
ogt &1 fAatr geus & yrov # QU
Z1 T AT AT E
+[Tue MINISTER 1N THE MINISTRY
or COMMUNICATIONS (SHrRr RaJ
Banapur): (a) There is no such pro-
posal under consideration, as at pre-

sent, aerodromes are still being cons-
tructed there. -

+English translation.



